
BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 820/2024 

 

IN THE MATTER OF: 

TRIBUNAL ON ITS OWN MOTION- SUO MOTU 

BASED ON NEWS ITEM TITLED "22 SAAL SE BAND COMPANY MEIN 

KAAT DIYE 1 HAZAAR SE JYADA PED NOIDA MEIN VAN VIBHAG NE 

JABT KIYA KATE PEDO SE BHARA TRUCK" APPEARING IN 

NAVBHARAT TIMES DATED 11.06.2024 

 

INDEX 

S. NO. PARTICULARS PAGE NO. 

1.  AFFIDAVIT BY REPONDENT NO. 2, PCCF, U.P. 

IN COMPLAINCE OF ORDER DATED 03.02.2025 

PASSED BY THE HON’BLE NATIONAL GREEN 

TRIBUNAL, NEW DELHI 

 

 

THROUGH COUNSEL 

 

BHANWAR PAL SINGH JADON 

STANDING COUNCIL FOR THE STATE OF U.P. (NGT) 

EMAIL- bhanwar09jadon@gmail.com  

PHONE NO.- 6375115224 

 

DATE: 09.05.2025 

PLACE:LUCKNOW 
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